IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

09.07.2026

SL.|[|Name of C. A No. Date of Case No. Cou
No.|Applicant Application Fee

Notified
amount
to be paid

Reject
Status

B.MISHRA 148230/202609.07.2026  |ABLAPL/7372/2026 |10 | |
‘2 D NAYAK ‘48232/2026‘09.07.2026 CRA/233/1992 ‘10 g&g 00, 3*208. OO‘ ‘
3 |A.K.SAHOO  [48246/2026(09.07.2026 |ABLAPL/7389/2026 |10 | c |
4 |s. cupTA 148254/202609.07.2026  |[WP(C)/20386/2026 |10 | c |
5 |G. saHOO 148261/202609.07.2026 |[WP(C)/20676/2026 |10 | c |
6 |p. JENA 148263/2026(09.07.2026  |[WP(C)/20727/2026 |10 | c |
7 |A. K. SAHOO |48271/2026(09.07.2026 |WP(C)/9050/2026 |10 | c |
'8 |S.BEHERA 148274/202609.07.2026 |CRLMC/1411/2026 |10 | c |
|9 |H.SUNDARA  [48277/2026(09.07.2026 |CRLMC/728/2026 |10 | c |
110 |S.SWAIN 148279/202609.07.2026 |FAO/678/2026 0 | c |
11 |P.K.BARIK  |48281/2026|09.07.2026 |FAO/763/2026 0 | c |
12 |S.DASH 148284/2026(09.07.2026 |FAO/678/2026 0 | lc |
‘13 e 48285/2026‘09.07.2026 C)/19627/2026 ‘10 ‘ ‘c ‘
14 |T K NAYAK  |48287/2026|09.07.2026 |WP(C)/19187/2026 |10 | c |
15 |R MALLICK  |48290/2026|09.07.2026 |SAO/17/2026 0 | c |
|16 |M.R.SAHOO  [48293/2026|09.07.2026 |CRLMC/2065/2026 (10 | lc |
117 |J SAHOO 148295/2026(09.07.2026 | ARBP/104/2024 0 | c |
|18 M R ROUTRAY [48307/2026(09.07.2026 |WP(C)/20203/2026 (10 | c |
19 |P.K.SWAIN  [48308/2026|09.07.2026 |CRLMC/867/2025 |10 | lc |
20 |B DAS 148310/2026(09.07.2026 WP (C)/20590/2026 |10 | c |
21 |P.K.SWAIN  [48311/2026|09.07.2026 |CRLMC/867/2025 |10 | lc |
22 |B DAS 148313/2026(09.07.2026 WP (C)/20725/2026 (10 | c |
23 |B C PANDA  |48318/2026|09.07.2026 |WP(C)/20797/2026 (10 | c |
24 |B C PANDA  [48319/2026(09.07.2026 |WP(C)/20805/2026 (10 | c |
25 |P K JENA 148323/2026(09.07.2026 WP (C)/22484/2020 |10 | c |
26 |M.S.HASAN  [48324/2026|09.07.2026 |ABLAPL/4034/2026 (10 | lc |
27 |R.K.MALLICK [48327/2026|09.07.2026 |ABLAPL/653/2026 (10 | lc |
28 |B N SARANGI [48328/2026|09.07.2026 |[WP(C)/22484/2020 (10 | c |
29 |s K PRADHAN [48330/2026|09.07.2026 |WP(C)/20713/2026 (10 | c |
130 |S.K.SARANGI [48331/2026|09.07.2026 |ABLAPL/7335/2026 (10 | lc |
31 |G JAYSINGH [48332/2026(09.07.2026 |[WP(C)/20726/2026 (10 | lc |
132 |A K MOHANTY [48333/2026(09.07.2026 |[WP(C)/2340/2025 (10 | lc |




33 |G R NAYAK  [48336/2026(09.07.2026 |WP(C)/15482/2026 (10 | lc |
34 |s DAS 148338/2026(09.07.2026 WP (C)/18972/2026 |10 | lc |
135 |C SAMAL 148340/2026(09.07.2026 WP (C)/20489/2026 |10 | lc |
36 |A.K.BHUYAN [48341/2026(09.07.2026 |FAO/169/2019 10| lc |
137 |N.SAHOO 148345/2026(09.07.2026  |ABLAPL/5651/2026 |10 | lc |
|38 |S SENAPATI  |48347/2026(09.07.2026 |RPFAM/118/2026 |10 | c |
139 |A.RANA 148351/2026(09.07.2026  |ABLAPL/7454/2026 [10 | lc |
140 |S K SAHU 148352/2026(09.07.2026  |CONTC/3514/2026 |10 | lc |
|41 |A B MALLICK |48355/2026(09.07.2026 |CONTC/1512/2026 |10 | lc |
‘42 o LRI 48359/2026‘09.07.2026 WP (C) /19299/2009 ‘10 ‘ ‘c ‘
143 D P DAS 148360/2026(09.07.2026  |[WP(C)/19299/2009 |10 | c |
|44 |M R BARIK  |48364/2026(09.07.2026 |WP(C)/5198/2014 |10 | c |
|45 M R BARIK  |48365/2026(09.07.2026 |WP(C)/5199/2014 |10 | c |
|46 |K SAHOO 148370/202609.07.2026 |[WP(C)/14701/2026 |10 | c |
47 |A.P. RAY 148385/202609.07.2026 |[WP(C)/6807/2026 |10 | c |
|48 |A. D. RAY  |48389/2026(09.07.2026 |WP(C)/6789/2026 |10 | c |
49 |A.P. RAY 148393/202609.07.2026 [WP(C)/6757/2026 |10 | c |
50 |0 r yax  |48398/202609.07.2026 WP (C)/20097/2026 |10 c

51 |0 r yax  |48399/202609.07.2026 WP (C)/20094/2026 |10 c

52 | oa.  |48400/202609.07.2026 WP (C)/20089/2026 (10 c

|53 |J D MUDULI |48403/2026(09.07.2026 |WP(C)/23887/2021 |10 | SR
54 |U P BAG 148405/202609.07.2026  |[WP(C)/22752/2019 |10 | SR
55 |D saHU 148406/202609.07.2026  |[WPC(OR) /1747/2014 |10 | |
56 |P K LENKA  |48408/2026/09.07.2026 |WP(C)/19661/2011 [10 | v |
57 |T K BISWAL |48409/2026|09.07.2026 |WP(C)/24996/2021 [10 | S
|58 |S.K.SARANGI [48410/2026|09.07.2026 |CRLMC/4854/2023 (10 | lc |
59 |P K MISHRA |48411/2026|09.07.2026 |WP(C)/9089/2026 (10 | v |
60 |P K MISHRA |48412/2026|09.07.2026 |WP(C)/20587/2026 (10 | v |
61 |R. K. SAHU [48413/2026|09.07.2026 |WP(C)/20452/2026 (10 | lc |
62 N K REY 148414/2026(09.07.2026 WP (C)/15392/2025 |10 | u |
63 |P K MISHRA |48415/2026|09.07.2026 |WP(C)/9084/2026 (10 | u |
64 |N K ROUT 148417/2026(09.07.2026 WP (C)/20338/2026 |10 | o
|65 |N K ROUT 148419/202609.07.2026  [WP(C)/20669/2026 |10 | v |
|66 |N K ROUT 148420/202609.07.2026  |[WP(C)/20469/2026 |10 | v |
67 |N K ROUT 148422/202609.07.2026  |[WP(C)/20632/2026 |10 | v |
|68 |N K ROUT 148423/202609.07.2026  |[WP(C)/20597/2026 |10 | v |
69 |N K ROUT 148424/202609.07.2026  |[WP(C)/20717/2026 |10 | u |
70 |K C PANDA  |48425/2026|09.07.2026 |RSA/297/2026 0 | u |
71 |J P KAR 148428/202609.07.2026  |[WP(C)/20215/2026 |10 | u |
72 |B.DAS 148430/2026(09.07.2026  |CONTC/3364/2026 |10 | lc |
|73 |B.MAHALI 148433/2026(09.07.2026  MACA/47/2025 0 | lc |




74 |P.K.JENA 148434/2026(09.07.2026 |FAO/642/2026 0 | c |
175 |P.K.JENA 148435/2026(09.07.2026 |FAO/658/2026 10| c |
76 |P.K.JENA 148436/2026(09.07.2026 |FAO/659/2026 0| c |
77 |P.K.JENA 148437/2026(09.07.2026 |FAO/660/2026 10| c |
78 |P.K.JENA 148438/2026(09.07.2026 |FAO/689/2026 0| c |
179 |P.K.JENA 148439/2026(09.07.2026 |FAO/691/2026 10| c |
80 |P.K.JENA 148440/2026(09.07.2026 |FAO/693/2026 0 | lc |
81 |P.K.JENA 148441/2026(09.07.2026 |FAO/694/2026 0 | lc |
82 |P.K.JENA 148442/2026(09.07.2026 |FAO/698/2026 0 | lc |
183 |P.K.JENA 148443/2026(09.07.2026 |FAO/695/2026 0 | lc |
184 |P.K.JENA 148445/2026(09.07.2026 |FAO/641/2026 0 | lc |
185 |P.K.JENA 148446/202609.07.2026 |FAO/627/2026 0 | c |
|86 |P.K.JENA 148447/202609.07.2026 |[FAO/517/2026 0 | c |
187 |P.K.JENA 148448/202609.07.2026 |[FAO/719/2026 0 | c |
|88 |P.K.JENA 148449/202609.07.2026 |[FAO/717/2026 0 | c |
189 |P.K.JENA 148450/202609.07.2026 |FAO/699/2026 0 | c |
190 |P.K.JENA 148451/202609.07.2026  |[FAO/712/2026 0 | c |
91 |R.K.MALLICK |48461/2026|09.07.2026 |CRLREV/330/2026 |10 | c |
92 |U.P.BAG 148464/2026/09.07.2026 |ABLAPL/7451/2026 |10 | c |
193 |U.P.BAG 148465/2026/09.07.2026 |ABLAPL/7438/2026 |10 | c |
‘94 ‘s DASH ‘48474/2026‘09.07.2026 CRLA/920/2024 ‘10 ii@ﬁgga§522520 ‘U ‘
|95 |B.DAS 148479/2026(09.07.2026 WP (C)/19540/2026 |10 | c |
96 |B.DAS 148480/2026[09.07.2026  |WP(C)/19538/2026 |10 | c |
197 |B.DAS 148481/202609.07.2026  |[WP(C)/19531/2026 |10 | c |
198 |B.DAS 148483/202609.07.2026  |[WP(C)/20173/2026 |10 | c |
99 |B.DAS 148484/202609.07.2026 |[WP(C)/20167/2026 |10 | c |
1100 [B.DAS 148485/2026[09.07.2026  |WP(C)/19900/2026 |10 | c |
1101 [R.DAS 148489/202609.07.2026 |CRLMC/2144/2026 |10 | c |
1102 |P.K.MOHANTY |48492/2026(09.07.2026 |CRLMC/2079/2026 |10 | c |
1103 |C ACHARYA  |48495/2026(09.07.2026 |WP(C)/23577/2022 |10 | SR
104 [P R SWAIN  [48496/2026(09.07.2026 |CMP/1091/2026 7 | o |
1105 |P BEHERA 148497/2026(09.07.2026  |[WP(C)/24167/2019 |10 | v
1106 M K RANA 148498/2026(09.07.2026 WP (C)/28751/2019 [10 | u |
1107 |K N SAHOO  [48499/2026(09.07.2026 |WP(C)/26578/2017 [10 | u |
1108 [P K MISHRA |48500/2026|09.07.2026 |SA/178/1986 0 | u |
1109 |S N SHARMA [48501/2026|09.07.2026 |FAO/340/2019 0 | u |
1110 |D K MOHANTY [48503/2026|09.07.2026 |WP(C)/8822/2015 (10 | u |
111 |K.C.PANDA  [48504/2026|09.07.2026 |WP(C)/14548/2026 (10 | lc |
1112 |D K MOHANTY [48505/2026(09.07.2026 |AHO/26/1990 0 | u |
1113 |P.K.PAL 148510/202609.07.2026  |[WP(C)/21503/2025 |10 | c |
/114 |D.D.MOHANTY [48511/2026(09.07.2026 |WP(C)/12334/2026 |10 | lc |
1115 |S K MALLICK |48516/2026(09.07.2026 |WP(C)/20557/2026 |10 | v |
116 M.R.BARIK  |48517/2026|09.07.2026 |WP(C)/19569/2026 |10 | lc |




1117 |S.SAHU 148521/2026(09.07.2026  |WP(C)/18990/2026 |10 | c |
1118 |P.K.JENA 148523/202609.07.2026 |[WP(C)/9889/2026 |10 | c |
1119 |S K MALLICK |48526/2026(09.07.2026 |WP(C)/20591/2026 |10 | |
1120 |S K MALLICK |48527/2026(09.07.2026 |WP(C)/20542/2026 |10 | |
121 |S K MALLICK |48531/2026(09.07.2026 |WP(C)/20570/2026 |10 | |
122 [P BEHERA 148532/202609.07.2026  |[WP(C)/20048/2026 |10 | |
1123 |D.P.DASH 148533/202609.07.2026 |ABLAPL/7443/2026 |10 | c |
|124 |PURUSOTTAM |48534/2026(09.07.2026 |WP(C)/17893/2026 |10 | v |
1125 |B BEHERA 148536/202609.07.2026 |[WP(C)/9758/2026 |10 | v |
1126 |B BEHERA 148537/202609.07.2026  [WP(C)/9752/2026 |10 | v |
1127 |B BEHERA 148539/202609.07.2026  |[WP(C)/20182/2026 |10 | u |
1128 |J P KAR 148540/202609.07.2026  |[WP(C)/20349/2026 |10 | S
1129 |D K BEHERA  |48543/2026(09.07.2026 |CRLREV/423/2026 |10 | o
130 |A SUNDARAY [48544/2026(09.07.2026 |WP(C)/9408/2026 |10 | S
1131 [P NAYAK 148545/202609.07.2026  |ABLAPL/5235/2026 |10 | o
1132 |J P KAR 148546/202609.07.2026 |[WP(C)/20411/2026 |10 | S
1133 |L SAHOO 148547/2026(09.07.2026  |CRLMC/3896/2024 |10 | S
134 |B BEHERA 148548/2026(09.07.2026 WP (C)/17247/2026 |10 | v |
‘135 gAiAPATHY ‘48550/2026‘09.07.2026 CRLMC/4315/2025 ‘10 ‘ ‘U ‘
1136 |R PANIGRAHI [48551/2026|09.07.2026 |CRLMC/1458/2026 |10 | u |
1137 |S S PASAYAT [48552/2026(09.07.2026 WP (C)/19788/2026 |10 | u |
1138 |S S PASAYAT [48553/2026(09.07.2026 WP (C)/19734/2026 |10 | u |
1139 |S S PASAYAT [48554/2026(09.07.2026 WP (C)/19752/2026 |10 | U |
1140 |S S PASAYAT [48555/2026(09.07.2026 WP (C)/19799/2026 |10 | U |
1141 |S DAS 148556/202609.07.2026  |CONTC/3635/2026 |10 | U |
1142 |D K MOHANTY [48558/2026(09.07.2026 WP (C)/23909/2024 |10 | U |
1143 M.R.BARIK  |48563/2026(09.07.2026 WP (C)/20707/2026 |10 | ic |
144 |A.SUNDARAY |48565/2026|09.07.2026 |RPFAM/39/2024 10 | ic |
145 gzggé RANIAN | 18572/2026(09.07.2026  |WP(C) /13077/2025 |7 U

146 ;;g;é RANIAN | 18573/2026(09.07.2026  |ABLAPL/7459/2026 |7 U

1147 |J. D. MUDULI [48574/2026|09.07.2026 |WP(C)/32279/2025 |7 | u |
1148 |S.BISWAL 148580/202609.07.2026  |ABLAPL/12325/2022 |10 | ic |
1149 M.R.SAHOO  [48581/2026|09.07.2026 |ABLAPL/10350/2020 |10 | ic |
1150 |P.K.MOHANTY [48582/2026(09.07.2026 |SA/41/1998 10 | ic |
1151 B.K. DAS 148584/202609.07.2026 WP (C)/20755/2026 |10 | ic |
1152 M.BARAL 148585/202609.07.2026  |[WP(C)/6069/2026 |10 | ic |
1153 M.BARAL 148586/2026(09.07.2026  |[WP(C)/6069/2016 |10 | ic |
1154 |J DASH 148587/202609.07.2026  |[BLAPL/10999/2022 |10 | u |
1155 |D.P. DASH  |48588/2026(09.07.2026 WP (C)/20333/2026 |10 | ic |
1156 |J.SAHOO 148589/2026(09.07.2026  |[WP(C)/19861/2026 |10 | ic |
1157 |S K DWIVEDI |48590/2026(09.07.2026 |CMP/1586/2017 110 | U |




1158 |D.SAMAL 148591/2026(09.07.2026  |CMP/1034/2026 0 | lc |
159 B S SWAIN  [48593/2026(09.07.2026 |FAO/352/2005 10| v |
1160 [P K JENA 148594/2026(09.07.2026 |0JC/1314/1985 0| v |
1161 |s DHIR 148595/2026(09.07.2026  |MACA/21/2009 10| v |
162 |[P K PATRI  |48596/2026(09.07.2026 |SA/213/2002 0| v |
1163 M K RANA 148597/2026(09.07.2026 |FAO/167/2023 10| |
164 |A K BEHERA |48598/2026(09.07.2026 |RFA/139/2007 0 | v |
1165 [P K BARIK  |48599/2026(09.07.2026 |ABLAPL/698/2020 |10 | v |
1166 |P.SAHOO 148600/202609.07.2026 |[WP(C)/11885/2026 |10 | lc |
1167 |P.SAHOO 148601/202609.07.2026 |[WP(C)/10212/2026 |10 | lc |
1168 |P.SAHOO 148602/202609.07.2026 |[WP(C)/11887/2026 |10 | lc |
1169 |P.SAHOO 148603/202609.07.2026 |[WP(C)/10320/2026 |10 | c |
1170 |P.SAHOO 148604/202609.07.2026 |[WP(C)/11871/2026 |10 | c |
‘171 A K BEHERA ‘48605/2026‘09.07.2026 ABLAPL/5334/2026 ‘10 iaggéféis ‘U ‘
1172 |P.SAHOO 148606/202609.07.2026 |[WP(C)/11883/2026 |10 | c |
1173 |S S BISWAL |48607/2026|09.07.2026 |0JC/8545/1993 7 | S
1174 |S. R. SINGH [48608/2026|09.07.2026 |WP(C)/19281/2026 |10 | c |
175 |S SAMANTRAY [48609/2026|09.07.2026 |WP(C)/20381/2026 |10 | S
1176 |S SAMAL 148610/202609.07.2026 |BLAPL/6696/2026 |10 | S
1177 |S SAMAL 148611/202609.07.2026 |[BLAPL/5088/2026 |10 | o
1178 |J SAHOO 148612/2026(09.07.2026 WP (C)/36249/2025 |10 | v |
1179 |P.K. BEHERA [48613/2026(09.07.2026 |CONTC/3112/2026 (10 | c |
1180 [ S PAUL 148614/2026(09.07.2026  |ABLAPL/7498/2026 |10 | o |
1181 |Y Das 148615/202609.07.2026 |CMP/841/2026 10 | o |
1182 |A B MALLICK |48616/2026(09.07.2026 |WP(C)/15729/2026 |10 | SR
‘183 2A§ANTRAY ‘48617/2026‘09.07.2026 CRLMC/1700/2026 ‘10 ’ ‘U ‘
/184 |[R C MOHARANA [48618/2026(09.07.2026 |BLAPL/5078/2026 |10 | SR
1185 |H S PAIKRAY |48619/2026(09.07.2026 |CMP/841/2026 10 | SR
[ | | Total 11835

N I C (Software Team)




